
GOVERNMENT OF INDIA 
WATER RESOURCES

LOK SABHA

STARRED QUESTION NO:313
ANSWERED ON:11.08.2003
AUGMENTATION OF WATER RESOURCES 
V. VETRISELVAN

Will the Minister of WATER RESOURCES be pleased to state:

(a) whether the Union Government have started any scheme to encourage those State Governments which are augmenting their water
resources capacity; 

(b) if so, the details thereof and since when this scheme has been implemented, State-wise; and 

(c) the assistance provided to the State Governments under the said scheme so far, State-wise?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRIMATI BIJOYA CHAKRAVARTY) 

(a) to (c) A Statement is laid on the Table of the House. 

STATEMENT REFERRED TO IN REPLY TO PARTS (a) to (c) OF THE STARRED QUESTION NO +313 TO BE ANSWERED IN
THE LOK SABHA ON 11.8.2003 REGARDING AUGMENTATION OF WATER RESOURCES 

(a) & (b) Water being a State subject, water resources development projects including schemes for augmentation of water resources
are conceived, investigated, planned and implemented by the respective State Governments. However, for speedy completion of
ongoing water resources projects, the Union Government has launched the Accelerated Irrigation Benefit Programme (AIBP) since
1996-97. Under the programme, financial assistance in the form of central loan is being extended to State Governments to help them
complete the ongoing irrigation projects in a time bound manner so that the benefit could accrue at the earliest. A Fast Track
Programme under the AIBP has also been introduced with effect from February 2002 to provide 100% loan assistance for those
projects, which can be completed within one year (two working seasons). 

(c) State-wise details of funds released to the States under the AIBP since 1996-97 and under the Fast Track Programme under AIBP
are at Annexure-I & Annexure-II respectively. 

Annexure-I 

ANNEXURE REFERRED TO IN REPLY TO PART (c) OF STARRED QUESTION NO.+313 TO BE ANSWERED IN LOK SABHA ON
11.8.2003 REGARDING AUGMENTATION OF WATER RESOURCES. 

       Central Loan Assistance Released under AIBP to States from 1996-97 to 2002-03

        (Rs. In crores)

S.No.    State                   CLA Released during          Total CLA Released

                   1996-97  1997-98   1998-99  1999-00 2000-01  2001-02 2002-03

1     Andhra       35.250 74.000 79.670 65.015  95.020 281.660  33.186 663.801
     Pradesh
2     Arunachal    0.000  0.000 0.000  7.500   7.500 15.000   1.500 31.500
     Pradesh
3     Assam        5.230 12.400 13.950 14.540  24.077 14.521  16.274 100.992
4     Bihar        13.500  5.150 36.185 129.695 148.440  3.420  14.481 350.871
5     Chhattisgarh 0.000  4.500 9.500 10.520  13.930 48.200 104.000 190.650
6     Goa          0.000  5.250 0.000  3.500  61.650 58.000   0.000 128.400
7     Gujarat      74.773 196.900 423.820 272.700 421.850 581.690 1000.330 2972.063
8     Haryana      32.500 12.000 0.000  0.000   0.000  0.000  18.000 62.500
9     Himachal     0.000  6.500 5.000 11.047  18.015  3.244   8.150 51.956
     Pradesh
10    Jammu &      1.300  0.000 0.000  4.680  10.460 11.070  34.999 62.509
     Kashmir
11    Jharkhand    0.000  8.890 11.640 14.345   9.050 10.820   9.670 64.415
12    Karnataka    61.250 90.500 94.500 157.140 171.000 492.500 620.850 1687.740



13    Kerala       3.750 15.000 0.000  0.000  22.400 11.275   5.665 58.090
14    Madhya       63.250 110.000 81.250 95.325 151.328 215.410 220.000 936.563
     Pradesh
15    Maharashtra  14.000 55.000 50.860 49.875  97.020 39.100 133.134 438.989
16    Manipur      4.300 26.000 10.780 21.810   1.500  9.360  19.500 93.250
17    Meghalaya    0.000  0.000 0.000  2.694   5.512  4.470   1.500 14.176
18    Mizoram      0.000  0.000 0.000  1.433   1.433  2.000   0.750  5.616
19    Nagaland     0.000  0.000 0.000  2.730   5.000  5.000   2.659 15.389
20    Orissa       48.450 85.000 71.500 90.250 100.320 168.475 179.570 743.565
21    Punjab       67.500 100.000 0.000 42.000  55.620 113.690  36.660 415.470
22    Rajasthan    2.675 42.000 140.050 106.665  78.467 96.315 174.385 640.557
23    Tripura      3.773  5.100 3.975 34.653  13.883 21.063  13.395 95.842
24    Tamil Nadu   20.000  0.000 0.000  0.000   0.000  0.000   0.000 20.000
25    Uttar        43.500 78.000 76.500 286.000 315.900 354.690 359.000 1513.590
     Pradesh
26    Uttaranchal  0.000  0.000 0.000  0.000   0.000  0.000  25.163 25.163
27    West Bengal  5.000 20.000 10.000 25.000  26.825 38.608  28.133 153.566
28    Sikkim       0.000  0.000 0.000  1.360   0.000  2.400   0.750  4.510

      Total      500.001 952.19 1119.18 1450.477  1856.21 2601.983 3061.70 11541.732

Annexure-II

ANNEXURE REFERRED TO IN REPLY TO PART (c) OF STARRED QUESTION NO.+*313 TO BE
ANSWERED IN LOK SABHA ON 11.8.2003 REGARDING AUGMENTATION OF WATER RESOURCES.

Central Loan Assistance Released under Fast Tack Programme (FTP) to Major and Medium Irrigation 
Projects during 2001-02 & 2002-03

      (Rs.in crore)

State          CLA Released under Total
   FTP during   

   2001-02   2002-03   

Andhra Pradesh      176.67      5.00       181.67
Chhattisgarh                   71.900      71.900
Gujarat             94.000     94.000      188.000
Karnataka                      36.37        36.37
Madhya Pradesh      98.030     65.000      163.03
Maharashtra                    22.885      22.885
Orissa              64.430     20.555      84.985
Rajasthan                      31.425      31.425
Uttar Pradesh       39.730     39.720      79.450

TOTAL               472.860   386.855      859.715
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